CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN.

CENTRAL ADMINISIRAT IVE TRIBUNAL
ERNAFULAM BENCH

AR 0.A,.No, 276 ef 19%
Friday thxc the 25th day of February,1.994

CORAM
Hon'ble Mr,Justice Chettur sankaran Nair,Vice Chairmman

Hon'ble Mr.P,V, Venkatakrishnan, Administrative Member

" N.Vasanthakumaran,

Mechanic, Pettrol & Diesel Engine

(skilled) Office ef the Garrison

Engineer, Electrical/Mechanic-2

Power House, Naval Base

Cochin-4, ' e.e.eApplicant

(By Advocate Mr. K.Balakrishnan)
- Vs.
1. The Union of India, represented by

its Secreta?yte Gevernment,
Ministry of Defence, New Delhi.

- 2. The Engineer-in-Chief, Military

Engineering Service, Army Headquarters
New Delhi. '

3, The Chief EnAglncer, <M:Llitary
Engineering Serv1ce. Naval Base,
Cechin.

4, The Commander Works Engineer,
Military Engineering Service,
Naval.Base,.C®Chin-4.

S. The Garrisen Engineer, v
Military Engineering Servic e}

Naval Ba S, K@Chi.‘l. ) - s s e ReSDG}n(}ents
ORDER. (By Advecate Unnikrishnan
ORDER for SCGSQO

Applicant seeks a directien te command second
respondent te censider his claim for promotion te the
post of Vehicle Mechanic, H.S,IL We find that he has
raised a similar claim before sedand respondent, by

Annexure.A3 representation. We direct second respondent

. to censider Annexure.f3 representation and pass a reasened
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order thereon with reference te the rules governing
the subject and the facts of the case, within twe
menths from teday. Accerding te applicaent, Amnexure.Al

order governs the factsbmf the case on hand. We do

. net wish te express anyiwpinian on this aspect.

éeC@nd.resp@ndent will examine whether the afore-

said erder has gpplication te the facts of the case.

2e . Though we issued netice te Central Government -

Standing Ceunsel, he has ne instructiens in the matter.

3. , With the aforesaid directiens, application
is dispesed of. No<:dsts.

Dated 25th February, 1994,

2.
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‘PeV.VENKATAKRISHNMAN CHETTUR SANKARAN NAIR{J)

ADMINISI'RAT IVE MEMBER VICE CHAIRMAN
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